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management. Subbiah promised co-
operation and after some further de-
monstration before the Mill, the
Communist workers resumed work
on the morning of 3rd March.

Despite Subbiah’s assurance, on the
3rd morning, the Communists organi-
sed another incident when the police
had to take prompt action. At about
11.30 am. on that date, some leaders
from amongst the Communist stri-
kers accompanied by about 150 other
Communists formed themselves into
an unlawful assembly with the object
of intimidating and assaulting Nanda-
gopal, the Mayor of Madaliarpet, the
reason for this aggressive plan being
that other workers from Nandagopal’s
village had gone to work to the
Bharathi Mill against the wishes of
the Communist leaders. Nandagopal
had also permitted non-Communist
workers to make use of his garden
for cooking fcod and taking rest after
work. When this crowd of about 150
Communists led by Kathavarayan
and Arumugham proceeded towards
Nandagopal’s house shouting threats
and abusive slogans against him,
Molava Ariputhiri of Nandagopal’s
party gathered together fifty men of
his own group and started shouting
slogans against Subbiah. Fortunate-
ly, the nearest police station got the
news immediately and the Police
Inspector with a posse of constables
arrived just in time when the rival
groups were hurling abuses and
throwing stones at each other. The
police dispersed the unlawful assem-
blies and arrested seven leading row-
dies from the Communist group and
four rowdies from the other group.
The police investigation has been
completed and the case will be put
before the court.

GENEhAL BUDGET FOR 1955-56
GENERAL DISCUSSION

Mr. Speaker: We shall now prc-
ceed with the further discussion of
the General Budget. I might invite
the attention of hon. Members to the
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fact that, as a number of Members
are desirous of speaking, it will be
better if hon. Members try to curtail
the time they take. I do not wish
just today to fix the time-limit, though
I would request them not to take
more than about ten minutes or so;
otherwise, it will be impossible to
meet the desire of a large number of
Members. This is only general dis-
cussion, and hon. Members will get
further opportunities for discussing
specific points, when the Demands for
Grants and the Finance Bill come up.
I would leave it to hon. Members.
Otherwise, the only course for the
Chair is to shut out those who do not
get a chance.

Pandit Thakur Das Bhargava (Gur-
gaon): May I make a submission? If
the time-limit is reduced to ten minu-
tes, hon. Members will be in great
difficulties in expressing their views
on various subjects. At least fifteen
minutes should be allowed to each
hon. Member. If it is less than fif-
teen minutes, there can be no discus-
sion, and there can be no well arg-
ued speech made.

Mr. Speaker: The point is that it
is a general discussion, which does
not go into all details, but touches
only the general aspects. Of course,
I am leaving it to the Members. But
my point is that there need be no re-
petition of the same aspect of the
same point made by the previous
speakers, and thus time could be
saved. It should be assumed that
the House is now in possession of the
general background of the entire
Budget, and therefore, one need not
go into that. That is how I feel about
it. But if they want fifteen minutes,
I have no objection. I said, therefore,
that T would not place any time-
limit. I only invite their co-opera-
tion for the convenience of other
Members who are equally anxious,
and perhaps entitled to have their
say in this House. It is left to Mem-
bers themselves as to how they should
act.
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Shri Mohiuddin (Hyderabad “ity):
I was saying yesterday that, by and
large, the rural areas have jumped
from the static condition in which
they were for the last hundreds of
years into a dynamic state. This is
® remarkable phenomenon for which
the First Five Year Plan and the Fin-
ance Minister are responsible. But
the President in his Address to Par-
liament had warned against compla-
cency. The threat of food scarcity
has now been removed. Shortage of
foodgrains has been made up and we
have a surplus of foodgrains. The
other threat, of the communists, also
seems to have been, to a certain ex-
tent, eliminated by the Andhra elec-
tions. So we have got to beware
that the complacency, against which
the President had warned the coun-
try, does not unconsciously creep on
us so that our efforts are retarded
towards the economic progress that
we aim at.

[PanpIT THARUR DAS BHARGAVA in the
Chair]

The Finance Minister has referred
this year as well as last year,—I do
not know whether he made a referen-
ce to it previous year also—to the
gearing of the administrative machi-
nery to a state of affairs in which we
could fully carry out and implement
the Plan. 1 do not know whether
the administrative and technical
mechinery is fully geared up for that
purpose. The short-fall in the ab-
gorption of funds that have been pro-
vided to the various development
schemes, into the details of which I
shall not go, shows that we have not
been successful in gearing up the
administrative and technical machi-
nery to fulfil all that the Plan has
laid down. Now, that is very unfor-
tunate, because it is proposed that in
the Second Five Year Plan, allotment
of funds for development expendi-
ture in the public sector would be
much larger than what was provided
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in the First Five Year Plan. There-
fore, I suggest that the Government
and the Planning Commission should
very carefully look into this question
either by appointment of expert com-
mittees or otherwise to see that ad-
ministrative and technical equipment
is fully available for carrying out the

various schemes in the larger Second
Plan.

Mr. Chairman: The hon. Member
has already taken 14 minutes.

Shri  Mohiuddin: Two minutes
more. I shall refer, in this connec-
tion to another important point, and
that is, that the grants and aids given
to States are on a matching basis.
In this connection, I would suggest
that the basis for grants and aids to
those States whose financial resour-
ces are meagre should not be the
same as those States whose financial
resources are sufficient. For example,
if grants are given on a 50:50 basis
to Part A States, the basis of grant
for Part B should be reduced, that is
to say, Centre 75 per cent. and States
25 per cent.

Now, reference has been made by
many Members to reservation for
small-scale and large-scale indus-
tries. Reservation is not a solution
of the problem of production or emp-
loyment. Reservation of course may
be adopted and restored to as a tem-
porary measure, but I am sure it will
not solve the problem of employmen:
and production. One of the most im-
portant and striking features of
under-developed countries is the low

Jevel of technology. The gap in

technology between developed and
under-developed countries is more
impressive than the great disparity
in wealth which separates them. It
has recently been decided to estab-
lish three or four institutes for cot-
tage industries. We have not had
details of those schemes, but what I
feel is that if cottage and small scale
industries are to make progress, it is
only by the increased use of techno-
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logy in production. Large-scale in-
dustries can import mechinery, they
can import blue-prints and designs,
wut for cottage industries we have to
fall back on our own resources, our
own inventiveness and our own geni-
us. I think that so far very little
has been done in regard to experi-
ments for the introduction of impro-
ved methods of production in small-
scale and cottage industries. I sug-
gest that larger and more funds
should be provided for experiments
in this connection so that we may
have some improvement in technology
as far as Production methods in
small-scale and cottage industries are
concerned.

Another suggestion that I would

like to make is......

Mr. Chairman: The hon. Member
will kindly see that the next sugges-
tion he is going to make will take at
least another two minutes.

Shri Mohiuddin:
one minute.

I will take only

Mr, Chairman: That one minute
also will be taken away from other
Member’s time. Let him conclude
with it.

Shri Mohiuddin: Another  sugges-
tion is that Evaluation Committees
should be appointed for schemes
other than Community Projects.
Large amounts are being given for
other schemes like social work, sales
organisation of handloom and other
gimilar objects. We have got to see
that there is no wastage of funds.
They are all good objects, no doubt,
but we have got to guard against
wastage of funds. I suggest that
Evaluation Committee should be ap-
pointed to look into expenditure under
these heads.

f g gwo twmwwn @EHY : 7
R & g Taw St wglew W It
wwe wiw & fao vwm gm € wit o

18 MARCH 1955

for 1955-56 2450

wmE € T 9% gite gt A awe

att wrad ot wet ot giwd @ o e
w7 51 oew ¥

9 T AR ame Praw ® ahi @
avd v wwen  sAvmemde w5t ¢,
dt w1 ¥, TR wEew & #F sy
wEm, wits oy wre §w gEeg @
Tt wg oF ¢ dtww @ a9y wwew €
% o g wive wfiw | ah s oed
% v e e wet ol hew o @
e et ¢ ol @t o dar
Lol o - U R O
wg dert ® gwen wgw T 2 aw W



2451 General Budget

[} go g0 PrmmeER]

g ot | dwA a? a qwen o o
dd Pw onft gw g o wum St A
wEr w1 ok /et @it @ wgr wr P g wd
@ g fraw @ o, W o
ot wt P o dtwe 9t @i dww
¢ o ot atr o ¥ ormem T W
grd 1 A qgAmm g T A dwr @
= ¢t Peuter at 7t ¢ T wiE dwrdd
1 a9 & @1 @ w1 e & W e,
vz gt o= ookl &Y, g s
::zﬁqﬁm?ma#,ﬁ?ﬂ L5

18 MARCH 1955

for 1955-56 2452

faifer e m fede i@ &

T
5wk
R ma iRy s
™
witgr v @ & P 9w ogF 9w W

3 gmrw g Pe fow @i @ v o
GRT gyt @ ®7 X W g
feraitrets & o= @ or @ gw AF
W TFEE 1 R &, @twT A W
Jrer #, A AR @ o ot Nealdsy

]
:
a
:

a -



2454

18 MARCH 1955 for 1955-56

General Budget

2453

ait o} qedfaT q o F wgg g O @ o om o wdwle g #
et mymmam b gw R s €9 29 AW it 3t & e ghw

qe ot @ =ran 3 g # 0w

ﬁ$ﬁ¥ﬂhuﬂwdmmu

4& ‘w mm_w Lm b

SSREFLEL
mmmmmmm pie, s EER
wmm

%

3]
w

TEETLE
.mn h@mmw

.m.mwmnm‘m.m mmﬂ £
T EFY
Wmmﬁ WMMdn

mmwmmwdﬁmW$

WMﬁﬁm

FEF dMa#d

o S ow F
m*ﬁdmm

#mww«

L

EEEFSE
mmmw
FrEs

mﬁe

s
q
tor
-
o
g & 37 & g & w
RS R s T A € | AW
ot g wrt # o ot W wed @
ok 97 % Pod &t we o amw # I

@mmnm wm

o

# @ ¥gE AW FUA FTHA ATEA 6
Tt & ot red ot F ad gt

E

mmm F

$ 21437
utm..m«ﬂ

WM Iw
& R AT ST
| 73

é‘lzwm}z"«mﬂmh T W W
TEt w e amen §

o & ad Tt g, wiew

owH W, 9 P #ﬁ

E



2455 General Budget

[sf To gwro Permmee

¢ o & gwra ¢ Pw obws dee @t
g wge w ot aw & T@ Q@ AR gt
W@ | 9 W AgE S awd § o
ofwrs drer #1 aww gietadt, tow @
fod g% 9@ wgrm wwe € T w g
wmt |

aT W OF a9 TG FT ATAT AU
W FEM | EH A (AT &4 B A
feree et ¢, 9@ agy @lw fram we
& @tgd W | & Twew € T a
greREY Tt @ o ¥, S W
ez faer @ agE W gwa me tea
Jrdm dtew 7° of W w7 ww W

R I TrEEY TYe wTaw
q I I e B Wit w v T §
o W W@ OeW w1 % et At
e & 13w el A wwmw g gw @
qgd t% A A gW O %7, §ER
anf #st g ot @ R wT

yar &, & Paw’ ow A il wEN
agn | fred ww dwew €@ we
m o 7 P% zw Prgg @ Prem

H
114
£l
§ 3

H

:
é,
¢
F
El
4
|

a
F
]

T137
gigﬂa
1
T
d
R
A

:
f
:
_;5

18 MARCH 1955

for 1955-56 2456

Shri N. M. Lingam (Coimpatore);
Within the short time at my disposal
it is not possible to examine all as-
pects of the Budget. So I propose
to confine myself to matters which
have not been referred to by speakers
who have taken part in the discus-
sion already.

Before I go to specific questions, I
shall present to the House the main
features of the Budget as they strike
me. In the first place, it appears
that our economy is not able to sus-
tain development expenditure even
on the scale envisaged in the Plan.
We are in the final year of the First
Five Year Plan ana out of an outlay
of nearly Rs. 1,000 crores, we are
resorting to deficit financing to the
tune of Rs. 300 crores. So, the first
lesson that we draw is that we can-
not raise by loans and taxes more
than what the Finance Minister has
proposed to do in the Budget propo-
sals. Secondly, where increased in-
vestment is the need of the hour—
and the Finance Minister is straining
every nerve of his to achieve this
end—our organisation and trained
personnel are unequal to the task.
So, I would like to know from the
Finance Minister how he proposes
to utilise the increased investment to
the maximum possible advantage. The
third main feature, according to me
is that although we have resorted to
deficit flnancing on a considerable
scale now, prices have tended to lo-
wer, especially agricultural prices.
This aspect of our economy also
needs explanation. To a student of
economics, it is clear that the deve-
lopment expenditure has not dealt
with all sectors of the country for
raising the income or employment
potential. This is an aspect which
the Planning Commission has not
looked into carefully and before we
launch on the Second Five Year Plan,
it is absolutely necessary that a sur-
vey is carried out regarding the seg-
ments of society that have been helped
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by the First Five Year Plan.
Otherwise, our economy on the sur-
face will be sound, but our perma-
ment ills like unemployment, lower
agricultural prices and under-emp-
loyment will remain as they are. It
is also necessary to have an assess-
ment of the physical targets achieved
under the Five Year Plan. Every
etfort is made to see that the outlay
on the Five Year Plan is extended to
the maximum  possible extent, but
unless we know the targets achieved
physically, more expenditure, as
shown in the progress report, is not
going to help us in making a correct
appraisal of the progress of the
Plan.

I must, in this connection, utter a
warning that it should not be our
aim, within the framework of our
institutional weaknesses, to go ahead
with expenditure, because in such an
event, the expenditure will not yield
good results, but it will only result
in waste. For instance, take the Na-
tional Extension Service and Com-
munity  Projects  schemes. These
schemes are well conceived, but as
long as the agricultural labour is
what it is today, that i, under-emp-
loyed, and as long as it has not per
capita iand or other gainful employ-
ment, even the Community Projects
and National Extension Service
schemes will help only the well-to-
do class in the village. It is true that
roads, hospitals and colleges are in-
tended for the benefit of all, but the
enormous outlay, as much as Rs. 64
lakhs per Bleck, will help only the
“haves” in the village. That does
not make any ‘difference to the “have-
nots”. So, it is necessary that we go
ahead with land reforms, that we also
go ahead with the development orga-
nisation of small-scale and cottage
industries. Unless these are attend-
ed to simultaneously and employment
given to all, the enormous outlay on
National Extension Service and Com-
munity Projects will help only peo-
ple who are already on their feet
and will not contribute to the largest
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number in the village. So, 1 would
utter this word of caution in proceed-
ing fast in the matter of spending
money on these projects.

Then I come to the expenditure on
roads. Towards the end of 1953, this
House discussed the question of un-
employment, then considered to be
very serious, and the Plan itself was
eniarged and a sum of nearly
Rs. 200 crores was added to the Five
Year Plan for meeting this specific
situation. Under this scheme, a sum
of Rs. 10 crores was earmarked for
roads. Although it is nearly two
years since we considered this pro-
blem, the expenditure has been very
slow. It is difficult to see how in a
matter like this we could not keep
to sachedule. This is what the
Explanatory Memorandum on the
Budget proposals says:

“The estimated expenditure
during the current financial year
is Rs. 1'75 crores, while the bud-
geted expenditure for 1955-56 is
Rs. 5 crores. There is thus ex-
pected an expenditure fall of
Rs. 3:25 crores, as compared to the
provision in the Plan. This
shortfall in expenditure is mainly'
.due to the fact that the scheme
has been put into execution only
from 1st April 1954, that some
time was taken in finalising the
programme of works....”

I have chosen only one item to
show how bureaucratic delay is cau-
sing an upset in the implementation
of the Plan. With regard to the ex-
penditure on roads, we have organi-
sations already, for instance, even on
the district level, we have engineer-
ing staff, etc., and if the sum only
had been allotted to the States to be
distributed among the districts, it
could have been utilised already. I
know the District Boards are now
starved for want of funds and they
are not able to maintain the roads
even. They have the engineeving de-
partment and thev have ™' other
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[Shri N. M. Lingam]
machinery and there is no bottle-neck
anywhere.

The Minister of Finance (Shnri C. D.
Deshmukh): What is the hon. Mem-
ber referring to?

Shri N. M. Lingam: I am refering
to the item of Rs. 10 crores on roads.
I only want a slight change in the
administrative set-up involving de-
centralisation of the authority to
spend. I mean to say that if the al-
lotment have been placed at the dis-
‘posal of the States, we would have
succeeded. Now the delay has been
caused because all the schemes have
to go to the Centre and naturally
when district schemes go to the State
first, and then to the Centre, it
takes time.

Shri C. D. Deshmukh: There is no
Central machinery for roads.

Shri N. M. Lingam: But the Cen-
tral Roads Organisation sanctions
the schemes. They want to see every
item of work suggested by the dis-
tricts before the schemes are sanc-
tipned. There is naturally delay.

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah):
We have sanctioned Rs. 20 crores
t0 the States for the purpose.

Shri N. M. Lingam: The Progress
Report shows that there has been
delay. That was a scheme drawn
up to alleviate the acute unemploy-
ment problem. Even now we have
spend only Rs. 1'75 crores. If or
progress is so slow on an item iike
this where we have the machinery
and technical personnel, it is not di-
fficult to imagine how we will not be
able to spend the allotments in res-
pect of other schemes. This inevi-
tably leads to the question of decen-
tralisation in the administration. I
thave some experience at the district
fevel, and I fin? that unless the dis-
trict is made the unit for administra-
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tive purposes, our success not only
in the National Extension Service and
the Community Project but also in
the organisation of small scale and
cottage industries will not be so full
and complete as we would like them
to be.

In this connection, I venture to sug-
gest that now that the National Ex-
tension Service is made a permanent
organisation, we must create one sta-
tutory body to control all the plan-
ning, and the expenditure thereon.
Now, there are many agencies at the
district level—there are the pancha-
yats, there are the District Boards,
and then there is the Planning Body,
and there is an organisation almost
for this, that and the other. So, it
is best to have one statutory body
consisting of the district heads of de-
partments, the legislators and other
technical experts to attend to all
these things—planning, National Ex-
tension Service and the Community
Projects, and to see generally to the
implementation of the Plan in the
district. Otherwise, there is bound
to be a lot of overlapping, delay and
waste. Since the district administra-
tion is dealing with the entire admi-
nistration of the country, as much
power as possible should devolve on
them. Even with regard to the cot-
tage and small-scale industries, if
every district is charged with the
task of surveying the existence of in-
dustries and organising them, pro-
gress would be faster.

Now, we have achieved great
things; we have constructed huge
projects, but with regard to the cot-
tage industries, we have talked so
much and after so much delay, we
want the Ford Foundation to come
here and examine the conditions,
and they have just suggested that we
should start regional institutions.

I want to know if the Ministers
met these people in the villages, who
are engaged in the industries and
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asked them what their difficulties are,
what theirr needs are and how they
could be best helped. I want the
Central Ministers to go to these peo-
ple and the villages, get contact with
the people who are engaged in the
small-scale and village and cottage
industries, see what their difficulties
are and realise how best they could be
helped and the difficulties solved. To
depend on reports, to have schemes
chalked out and make plans here,
sitting in  Delhi is not going
to help matters. I would earnestly
urge up on the Government to
see that the cottage and small-scale
industries are given the highest pri-
ority in the matter of rehabilitation
of the rural folk.

In the Explanatory Memorandum,
I came across the lot of the cinchona
plantations. During the war, Madras
and West Bengal Governments were
asked to extend cinchona cultivation,
and Rs. 99 lakhs were given to them.
We hear that these plantations in
Bengal have failed and in Madras,
the harv.sting is not over and the
return expected is only Rs. 14,000
from West Bengal. We have incur-
red a loss of Rs. 1 crore. But now I
understand that the Assam Govern-
ment is going ahead with the exten-
sion of the cinchona plantations. I
would ask the Finance Minister whe-
ther this has been done with the con-
currence of the Centre and even it it
is done, it should not be stopped.
Because, unless there is co-ordination,
we cannot proceed far in the imple-
mentation of the Plan.

1 have only two points more.

Mr. Chairman: 1 am very SOIry.
He has taken 16 minutes.

Hon. Members might have heard
the speaker saying today that only
ten minutes should be taken. But I
went that every Member should have
full time. So I do not ring the bell
‘before 12 minutes are over. But if
1 have to ring the bell three or four
times for every Member, then I will
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not be able to control the debate and
allow many Members to take part.
I request the hon. Members not to
take up the new points at the end of
their speeches.

Shri T. Subrahmanyam (Bellary):
I congratulate the Finance Minister
on the note of optimism that he has
struck, for the confidence that he has
created now and for the hope that
he has created for the future. There
was a line of criticism adopted by a
Member in the Opposition group say-
ing that deficit financing was bad, it
is risky, it is dangerous and that it
should not have been resorted to.
There was another Member who said
that there has not been adequate de-
ficit financing, that there were short-
falls which should have been avoi-
ded with better organisation of our
institutions and organisations. There
is also a complaint against fall in pri-
ces and the lack of adequate price
support. It is gratifying in this con-
nection to note that we have reached
a stage in our country when the con-
trols over food distribution have been
lifted. We must remember that
three years ago there was severe food
shortuge in our country and we had
to import 4'7 million tons in 1951, 3-9
million tons in 1952, 2 million tons in
1953 but in 1934 we imported only ‘8
million tons. It is gratifying that we
have reached food self-sufficiency,
and with the removal of the zonal
restrictions on the movement of wheat
in this country, it marks the culmina-
tion of the Government’s policy of
decontrol.

With regard to price support of the
Government, I urge that it could be
rendered more effective with deficit
financing and Zreater and more vigo-
rous implementation of the develop-
mental plans and putting more money
in those plans and projects, and also
extending the price support which
has been done by the Finance Minls-
ter. The Iimplementation of the de-
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[Shri T. Subrahmanyan]

velopment plan and should be more
effective, and price support give
more encouragement to the agricul-
tural producers.

Favourable weather conditions
played a large part in achieving this
satisfactory food position, but at the
same time, we have to recognise that
the intioduction of improved seeds
and improved methods of agriculture
and also an increase in the irrigated
area had much to do with it.

In this connection, I suggest that
there should be no complacency in
this matter. I come from a chroni-
cally bad famine zone and I suggest
that full utilisation of the waters of
the Tungabhadra Project must be
made to maximise the benefits from
this great project. Today, it is the
largest reservoir in India but that
will not be enough solace or conso-
lation unless the water is put to full
and maximum use. I suggest that the
high level canal also should be taken
up. Then the ryots should be en-
abled to have loans so that they may
level up their lands and make them
fit for irrigation. Otherwise, there
will be a bottle-neck and we will
not be getting the maximum results
by bringing all those lands under
irrigation. I suggest to the Govern-
ment that they must keep a little
check over this aspect and see that
the development of this area is done
to schedule and achieves the target.

Other minor irrigation schemes also
should not be ignored. I suggest the
taking up of Malvi project in the
Hadagalli taluk of Bellary District.
It is a small project irrigating about
7,000 to 8,000 acres and should be
taken up.

Y now come to industrial produc-
tion. Mill cloth production has in-
creased to 5,000 million yards. The
handloom cloth production has in-
creased to 1,400 million yards. In
this connection, I urge with all ear-
pestness that the employment poten-
tial of handloom is twenty times more
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than that of the mills. Therefore, it is
desirable and necessary that the wea-
vers should be helped with loans to
use improved types of handloom, so
that we can put more purchasing
power into their hands. Then they
should also be supplied with ade-
quate quantities of yarn at reason-
able prices.

Coming next to cement, the pro-
duction in 1954 was 4'36¢ million tons.
It marks a large increase: that is,
from 2'6 million tons in 1950. But
this is not adequate. There have
been some persons from South India
who have been trying to get licences
to start cement factories. I earnest-
ly urge that they should be enabled
to start those factories and instal
them at an early date.

1 p.m.

Then there is the sugar industry
which is the only major industry to
show a decline in production of near-
ly 2 lakh tons. This is second only
to the cotton mill industry possessing
a capital of nearly Rs. 835 crores and
employing about 1'35 lakhs of peo-
ple. It also encourages and supports
20 million agriculturists to produce
sugarcane. The output of sugarcane
in our country is generally very low
—an average of about 14 tons per
acre. But, in South India, I know in
some places—for instance, Hospet
taluk—where 50 to 60 tons per acre
have been produced. When I recen-
tly went to Hospet one person told
me that he was able to produce even
90 tons. It may be an extraordi-
nary thing. But, I suggest that sugar
factories may be started in South
India. At Kampli in Bellary Dis~
trict, it is proposed to start a sugar-
cane co-operative factory. I earnest-
ly urge that, because it is staried as
a co-operative concern with the sup-
port of the local agriculturists, maxi-
mum financial aid should be rem-
dered to this factory.
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Next I come to small-scale and

lack of fin-
ance, technical assistance and market-
ing facilities, these industries have
not developed as fully as they should.
During the Plan period Rs. 15 crores
was provided for expenditure on
these items, but actually the accounts
show an expenditure of Rs. 14'3 lakhs
in 1951-52, Rs. 29°3 lakhs in 1952-53
and Rs. 799 lakhs in 1953-54. In
addition to this, from the mill cloth
cess about Rs. 6 crores was to be col-
Jected and a substantial financial as-
sistance to khadi and handloom in-
dustries was provided. I suggest
that in future these industries should
be specially taken up as the employ-
ment potential there is very great.
We propose to provide employment
to 24 million people in ten years and
therefore, these industries should be
taken up very seriously.

With regard to State industrial en-
terprises, the Sindri Fertiliser Fac-
tory has reached its rated capacity.
There are proposals now for addition-
al units or fertiliser production. In
this connection I suggested that
besides the large unit to be started at
Bhakra-Nangal, smaller units should
be set up in South India with a manu-
facturing potential of about one lakh
tons per annum. This would mean
decentralisation and also help in re-
moving the bottle-necks in distribu-
tion and a reduction in the freight
charges.

With regard to iron and steel in-
dustry, I would like to say a word.
Its production in 1954 was 1:28 mil-
lion tons. The United States is pro-
ducing about 125 million tons and
the United Kingdom 25 million tons.
We cannot compare ourselves with
those very advanced countries. We
have made a good beginning at Rour-
kela with Rs. 70 crores. A good unit
is to be started and the production—
initial output—may perhaps increase
from 5,00,000 tons to 1 million tons,
which is a gratifying thing to note.
‘Then at Bilhai in Madhya Pradesh
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with the co-operation of U. S. S. R
there is a proposal to instal anothe.
plant with a capacity of 750,000 tons.
In this connection it is gratifying to
note that other countries like the
United Kingdom, United States of
America and even Czechoslovakia
are all coming forward with pro-
posals to help "us. I suggest that
smaller units or pilot projects should
be taken up in South India. In Bel-
lary District we have got a very
excellent and precious variety of iron
ore. There is water also provided
by Tungabhadra. Power also is gene-
rated there by the Tungabhadra hy-
dro-electric works and also in other
projects of Mysore. There is lignite
also which will be made available for
industrial purposes in South Arcot.
With the help of these factors I ear-
nestly urge that pilot projects should
be taken up in Bellary District and
other places in South India.

Then, with regard to the balance
of payments, I would like to say a
word. On page 7 of the Budget
speech it is said:

“Although the balance of pay-
ments position has so far been
satisfactory, the increase in im-
ports, which would become neces-
sary with increased investment
expenditure, would place consi-
derable strain on the payments
position in the future. It is
therefore, necessary to increase
foreign exchange earnings
through increased exports and
considerable attention is be-
ing paid to export promotion.”

In this connection, I would like to
refer to one item, that is, the export
of manganese and iron ore from this
country. If it is the policy of the
Government to conserve our mineral
resources and prohibit or discourage
export of manganese and iron ore I
have nothing to say against such a
proposal. But, I find that the export
of manganese has decreased from
Rs. 3,37 lakhs in 1933-34 to almost
nil in 1934-55.
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There is also a fall with respect
to export of iron ore. It has fallen
19 lakhs to 4 lakhs. When I wert
to my district recently I found
there plenty of stocks of manganese
and also plenty of stocks of iron ore
which have been collected there for
export. I do not know where the
bottle-neck lies. If it is due to
inadequate allotment of wagons,
I suggest that adequate allot-
ment of wagons may be made.
It is possible to give export facilities
for other countries. Czechoslovakia
is willing to take our iron ore and
Belgium and Germany are willing to
take manganese. We need plants for
our sugar factories, other machines
and tractors. If these countries can
send us the much-needed tractors
and other machines in exchange for
our manganese and iron ore, I sug-
gest with all earnestness that it
should be taken up.

Sir, the expenditure for next year
is placed at Rs. 498:93 crores of which
Rs. 202'68 crores is under Defence
Services and Rs. 296'25 crores under
civil heads. Two years back there
was a criticism that we are spending
too much on Defence Services Now
that criticism is not made; probably,
it may have something to do with
the American military aid to Pakis-
tan. It is gratifying that our Defence
Services have actively associated
themselves with the relief work and
national welfare activities. They did
excellent service for famine relief in
South India three years back. Du-
ring the floods last year in Assam
and Bihar they did excellent work
by air—Ilifting food packets and other
much needed relief articles. Then in
the field of afforestation also they are
doing excellent service to arrest the
march of the desert on the western
gide. This is a moral equivalent to
war.

In this connection, I would like
again to congratulate the Finance
Minister because he proposes to pro-
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ceed boldly with the work of imple-
mentation of the Five Year Plans and
initiate the socialistic pattern of so-
ciety in our country. People say:
what is the socialistic pattern? A
resolution was passed recently at
Avadi. I say that it is the socialis-
tic pattern which is suited for a de-
mocratic structure and a democratic
climate. The Indian socialistic pat-
tern 1s rooted in our culture, heritage,
leadership, in truth and in non-vio-
lence. I am confident that with the
present policy adopted by the Fin-
ance Minister we are going to achi-
eve this socialistic pattern.

Dr. J. N. Parekh (Zalawad): The
Budget can well be said to be a mild
beginning towards the declared ideal
of a socialistic pattern of soclety.
The year under review has recorded
substantial improvement in various
phases of the country’s economy and
development. Nobody can deny that
we have made commendable progress
both in the national and international
field. The record of our achieve-
ments on some of the fronts is cer-
tainly one of which we can be proud.

The tempo of work in the Plan is
gathering momentum as is evident
from the reports all over the coun-
try. The industrial output and eco-
nomic progress have steadily main-
tained progress. In agricultural pro-
duction also, there has been a mark-
ed improvement. So also basic and
consumer goods industries have shown
steady rise.

While it is true that we have at-
tained self-sufficien~y in food, the
prices of agricultural raw materials
have tumbled down without any ap-
preciable decline in the manufac-
tured goods. This is bound to create
problems for us in the long run.
Government’s apathy and only lip
sympathy at the problem appears
surprising. No concrete steps appear to
have been taken. There is no concrete
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plan for warehousing facilities. No
weasy credit or financial accommoda-
‘tion has been given to the farmers.
‘Prices of foodgraips, pulses, seeds
and cotton have seen new low levels
after many years. A very careful
eye on the situation is warranted.
In the plan period, when the time-
lag is over and production starts in-
creasing in various sectors, a judici-
ous handling of the impact and its
economics aspects will be required.

The achievements of the First Five
Year Plan and our approach to the
Second Five Year Plan with more
emphasis on industrialisation have to
be co-ordinated. The role of deficit
financing has been properly consi-
dered. Thus, to mobilise men, ma-
terial and money to achieve the de-
sired results in a development eco-
nomy is a great thing.

The proposal for more direct taxa-
tion and more excise duty has had a
mixed reception. Enhanced levy on
sugar and cloth is bound to hit the
middle classes and lower classes.
The condition of middle classes is
getting from bad to worse. They
are the intelligentsia and backbone
of any civilized society. Yet, they
are the worst victims of a crippling,
war-torn economy. The apathy of
Government to their problem is sur-
prising. It is no doubt perhaps due
to lack of organisation in the middle
classes, unlike labour, backward
classes and others. May I suggest
the creation of middle class welfare
corporations in all the States from
where credit facilities and subsidy to
middle class organised ventures
could be given? While it is true
that our small-scale and cottage in-
dustry development requires further
fillip, the existence of a sort of con-
flict with heavy industries requires a
suitable solution. The State must
step in and subsidise the small-scale
and cottage industries and make it
Possible for a co-ordinated and all-
round industrial development. I
think that any country that has to
Progress in this modern and nuclear
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world must be industrialised. It is
gratifying to learn that the Second
Five Year Plan envisages industrial
development both in the public and
private sectors on a much larger
scalee. We must go in for heavy
capital goods in industries, viz.,, pow-
er house machinery manufacturing,
marine engines, aero engines, etc.
The announcement to give a 25 per
cent. development rebate is bound to
have good effect on the formation of
new industries. Similarly, another
laudable recommendation of the Ta-
xation Inquiry Commission should
have been implemented: I mean the
suggestion of a tax holiday for six
years. Though, no doubt, some of
the loopholes in the income-tax Act
have been plugged, I say that some
of the loopholes in the Estate Duty
Act should have also been looked
into.

The whole world today is passing
through a period of stress and strain.
The events abroad are far from hap-
py. Our great faith in Panch Shila
and peace are good as an ideal. But,
what do we find in the troubled
world? Tension is mounting up. All
the Big Powers are preparing atomic
and hydrogen bombs though they al-
ways talk of disarmament. The
events in Korea, Indo-China, and
Cambodia are too recent to be for-
gotten. The formation of military
alliances, the SEADO, the Turco-Iraqgi
Pact are pointers to the coming events.
The Paris Treaty and its reactions
on the different Power blocs, the
German re-armament problem and the
situation in Formosa are problems of
the world. Can we then delude our-
selves into thinking that tension is.
lessening? It appears that a third
world war is only a question of time.
The thermo-nuclear weapons, hy-
drogen bombs and the atomic bombs
are no doubt a danger to humanity..
In such an eventuality, it is essential
that we should not be caught nap-
ping. It is essential that the country
should be prepared for such an even-
tuality as well as for internal defen-
ces. Our defence services should be
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geared up. If possible, separate Mi-
nistries for the Navy and the Air
Force should be created. Our Ord-
nance factories must be made self-
reliant in as short a time as possible.
Vizagapatam must be equipped to
cater for the requirements of our
Navy also. A research wing should
be created in the Army Medical De-
partment to assess the effects and to
find treatment for ravages of thermo-
nuclear weapons.

I shall next take up the question
regarding the nationalisation of the
Imperial Bank and other banks. It
is a good thing that it is proposed
to nationalise the Imperial Bank
and amalgamate some other banks
into a State Bank of India. While
the same may have been proposed
from national interests, it is reques-
ted that a concrete and clear indica-
tion may be given about the same.
The way in which the shareholders
are treated in such a nationalised
proposal requires careful considera-
tion. In this connection, I may say
that the shareholders in the B. E. 8. T.
Co., Bombay which was nationalised
by the Bombay Municipality, have
just got their last instalment of mo-
ney. The shareholders in the air
line companies, which were recently
nationalised have not started getting
any money. I would therefore re-
quest that in order to create confi-
dence in the investment market, 1t is
necessary that a suitable machinery
should be devised so that the share-
holders may get soon their dues
either in cash or in kind.

The idea in acquiring State con-
trol in banks appears to be to pro-
vide credit to the villages and small
centres. What is happening? At
present, agricultural credit is given
through apex co-operative banks
by the Reserve Bank. I find that
the apex co-operative banks in the
various States charge exorbitant
rates of interest. They get money
from the Reserve Bank at the rate
of 1} per cent. But. they charge 4}
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per cent or even a higher percentage
in some cases, with the result that
the very idea of easy money .o the
agriculturist is defeated. The Re-
serve Bank should exercise control
and stipulate the maximum rate of
interest that should be charged by
such banks.

While on banking, I should like to
make some observations. In an
under-developed country  where
large-scale development in a short
time is undertaken, the banking
structure, the mode and pattern of
advances and credit structure should
be moulded in such a manner as to
suit local conditions and should not
follow the orthodox and academic
practice of highly developed and
highly industrialised countries. It
should not be only the persons or
institutions with assets that should
get financial accommodation. But
efficiency and ability should also be
recognised for giving banking ac-
commodation. Thus industry, trade,
commerce and agriculture should get
banking accommodation on very libe-
ral terms and academic concepts
should not come in the way of full
utilisation of the financial resources
for providing credit facilities. In
Japan, after the second world war,
to rehabilitate their trade and indus-
try, Japanese banks are allowing
liberal advances. Their ratio of ad-
vances to deposits is about 92 to 85
per cent.

Then, I suggest the creation of an
Export-Import Bank to develop and
finance the export and import trade
of the country and to subsidise the
same and if and when necessary to
support our industries and agricultu-
ral prices. 1 would also suggest the
formation of a Housing Finance Bank
to undertake the financing of the
housing programme for the Jow in-
come group and middle classes on &
very large sca'e. thus opening also a
very good avenue for employment.
I suggest a “Buy Swadeshi” drive
should be undertaken. Though the
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Government of India has appointed
a Stores Purchase Committee and it
must be directing its attention in this
direction, I feel that a directive
should be issued to all Government
departments” that they should give
preference to Indian made goods
even if they are costly by 20 per
cent. I am glad to say that it has
been done in Saurashtra and a direc-
tive has been issued that Indian goods
should be given preference over other
- goods. Similarly, in banking, insu-
rance, shipping and all fields, Indian
companies should get preference.

Regarding transport, I suggest that
a Transport Commission should be
appointed to co-ordinate the working
of sea, rail and road travel, so that
they could be put on a well-organis-
ed basis. sA

I come from Saurashtra which is
a comparatively under-developed
State. I request the Centre to start
some  industries in  Saurashtra.
‘There has been a suggestion, I under-
stand, to start a fertiliser factory in
Saurashtra. Saurashtra has many
ports, and port development could
be undertaken. Also, fishing, fish
canning, fish oil and mollecular dis
tillation of oil could be undertaken
very well over there. Caustic Soda
and Soda ash industry also should
be undertaken on a big scale be-
cause of the availability of raw ma-
terial. There is a possibility of py-
rites in Saurashtra and sulphuric
acid cum super-phosphate  fatories
could be started in Saurashtra.

I have one or two points regard-
ing small factories in Saurashtra.
The small paint and varnish factories
and paper mills are hard hit by the
new proposal of excise duty and \
might point out that unless some
liberal view of exemption just as has
been done in soap factories is taken,
these factories will find themselves
in great trouble,

As foodgrains were imported by the
Food Ministry on a large scale through
Saurashtra ports, I suggest that sugsr
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should be imported through Sau-
rashtra ports like Navlakhi, Bedi and
Bhavnagar so - that it can cater to -
the markets of Northern India and

" other places and relieve the conges-

tion at other places.

While on sugar, I would like to -
observe that our country is not self-
sufficient, though efforts are being
made by the Government to make it
self-sufficient. Moreover, production
i8 not increasing very rapidly. The
Government has given licences to
various factories, but it has been found
that the factories take some time to
start. It has also been declared that
refineries are going to be started.
The import policy of the Government
also leaves much to be desired. It
must be suggested when the licences
are issued that the factories should
be installed within a given time-
limit, so that the licence-holders may
not just delay .apd sit tight on the
licence. Similarly, the refineries also
should go into production very soon,
so that the country becomes self-
sufficient in sugar.
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Shri R. S. Diwan (Osmanabad):
The hon. Finance Minister deserves
compliments for the progressive
trend which has continued in respect
of taxing people with higher incomes.
But though you collect more taxes,
you do not provide amenities. That
is what I want to say in respect of
the Budget.

We have promised to the Indian
masses increased production, fuller
smployment and social justice, as
three things for the Welfare State,
of the socialistic pattern of society.
There is no doubt about our increas-
ed production. We have become
self-sufficient in respect of food, cloth
and some other things which are
necessary for our daily life. But
this self-sufficiency alone cannot give
full bread or sufficient bread to the
agriculturist, to the common man.
There is, no doubt, surplus food with
Gs. But can he purchase the food
which is in the market? We have
got surplus production of cloth, but
i it sufficlesit to clothe the comimon
man, still half-paked, still  hat-
So what iz the provision

i
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for him to get sufficient food and
sufficient clothing? To give him ful-
ler employment, the hon. Minister
has in his speeches in this House and
in the other House laid stress upon
cottage industries. The Minister of
Commerce and Industry, Shri T. T.
Krishnamachari, also has in the last
week spoken before Congressmen
about his faith in cottage indus-
tries. He says that he is not against
cottage industries. But I want to ask
them, do they mean it? Have they
faith in it? If at all they had faith
in cottage industries, if at all they
had faith that cottage industries alone
are going to give fuller employment
to the general masses of India, what
have they done for them? They
should have done two things. First,
they should have found out industries
for the agriculturists who are not
fully employed in agriculture for the
whole of the year. What is the vo-
cation, what is the industry they
should go in for in their leisure pe-
riod, say about flve or six months in
the year? They have not given them
anything. So you have to find out
some such industries which can give
employment to them in their leisure
period.

Then there are small-scale and cot-
tage industries......

Shri C. D. Deshmukh: Can the hon.
Member suggest an industry for his
own constituency? I will be very
glad to get suggestions.

Shri R. 8. Diwan: Well, that is the
business of the technicians and the
authorities.

Shri Sadhan Gupta (Calcutta South-
East): Is that an invitation to every
hon. Member?

shri C. D. Deshmukh: Yes.

Shri R. S. Diwan: I am coming to
that point. The cottage industry
which can give fuller employment to
the agiculturists today is only the
charkha, and it has been found out
by Mshatma Gandhi. If you produse
the Amber charkha on a mass scale and

give it to the agriculturist, he can
find out a supplementary employmaent
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to get sufficient bread. But I want
to say that you are not sincere in
your efforts for this purpose. If at
all you were sincere in your efforts
to give some employment to the agri-
culturists, you would not have kept
on this kind of unfair competition
between a big-scale industry, that is,
the textile industry, and the hand-
loom industry. Our friends on the
other side requested you to decen-
tralise the textile industry and other
big-scale industries and provide the
agriculturists with some sort of work.
But competition between small-scale
and big-scale industries is continu-
ously going on simultaneously and
thereby the small-scale industries
suffer loss; at times, they never ser-
vive and even if they survive, they
survive by doles in the form of sub-
sidies which you give them, at the
rate of three annas in the rupee or
something like that. So what I mean
is this, that if at all you are sure that
cottage industries alone are going to
give fuller employment to the people,
you should be sincere in your efforts.

Then it is said by the Finance Minis-
ter in his speech that he could not
get the magnitude of the problem of
unemployment assessed. Well, there
is the national sample survey. You
could find out from statistics how
many people are unemployed, in what
parts, and in what society. All these
things are to be known to the Gov-
ernment before they find out em-
ployment for the people. But may I
ask the Government what they are
doing in this respect for the last three
or four years? They have simply
established one organisation, the Na-
tional Sample Survey. This Nation-
al Sample Survey has got to work
under the Indian Statistical Institute
which is an autonomous body and
which is not working under the Gov-
eriment. This National Sample
Survey orjanisation collects data and
passes tiiem on to the Indian Btatisti-
cal ‘institiite. ‘This Thstitute s not
undér W obligation to coflect ‘parti-
culiir data mor hais ‘it Geen instrisceed
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as to what kind of data should be col-
lected nor has Government precrib-
ed any rules that they want infor-
mation regarding particular items,
1, 2, 3 and 4. This has not been done
by our Government. It has not also
been prescribed within what time
the Survey should publish the data
and statistics. You are finding out
some statistical information for the
sake of providing some work to
people.

What is the actual problem of un-
employment? If you find out the
figures, say for the last six months
you can find out some means to pro-
vide for that within the next six
months. But if you get the figures
for, say, three or four years before,
what can you do with those stale fig-
ures and how can you tackle the pro-
blem? The figures might have chang-
ed and the problem of unemployment
might have increased or decreased.
You cannot depend on those stale
figures. Therefore, for getting some
correct reports you must have some
sound organisation. If at all you
have this organisation of the National
Sample Survey, you must have a
governmental organisation to pre
scribe the procedure and the method
of work for that. You are giving
funds to the Indian Statistical Insti-
tute. This Institute is in no way
bound to give you the reports you
want and give them within the time
within which you want them. Besi-
des that, you have no control over
the accounts of this Institute. The
accounts of the Indian Statistical
Institute are not audited by Govern-
ment. If you go on in this way, you
will never get the figures which you
want—the correct figures—and you
will never tackle the problem of un-
employment. What I would suggest
in this case is that if at all the Gov-
ertihent wint to tackle this unemp-
loyment problem of the nation, they
must find out ways and means to en-
that thefe fs no unthir competilisn
between the sthhall-scale and the
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Jarge-scale industries and, because
people are judged by their actions,
to show that you are prepared to re-
move disparity between the incomes
of man and man. If you do that you
will enthuse people. You said that
you have removed the disparity
between one government servant and
another, between the lowest govern-
ment servant and the highest paid
government servant. But, what ab-
out the private sector which pays
100 times more? You are changing
the Constitution. Why don't you
change the Constitution to the effect
that even in the private sector no
person should be paid beyond a par-
ticular sum? You are authorised to
do it but you don’t do it.

General Budget

Let Government see that apathy in
the administration goes away. I see

so many things here. Offices are
created for persons. There are Direc-
tors and there are Superintendents.

There is staff but they never work,
they never do the work for which
they have been appointed. They are
idle. Their ideal is how to get a
higher grade and in this competition
for getting higher grades, I might
tell you, agricultural graduates have
been appointed as Superintendents of
structures of Building Research In-
stitute. This is the result of the com-
petitior that is going on in the admi-
nistration. People who want to do
something never get a chance because
they have no godfathers in the admi-
nistration and people who have them
go to any extent—as I have just now
pointcd out.

Shri ‘Mohanlal Saksena (Lucknow ,
-Distt. .cum Bara Banki Distt): May I.
interm him that he is not an agri-
cuiterist ;but he is an Irrigation: Enuir
neer™ CR

Py cere T . g o

.S R B " Djwan: | wmwm K.
;nigl;t he.,part ot i{ you have admit-

eyl
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If Government takes my suggestions
into consideration, the masses will be
benefited.

Shri Punnoose (Alleppey): I would
be satisfled by making certain obser=
vations about certain general featur-
es or broad aspects of the Budget.
In the last two days, we have been
listening to the discussion in this
House. Many Members on the other
side have begun their speeches with
presenting bouquets to the Finance
Minister but they have not stopped
with presenting bouquets. If you go
through the speeches, the impression
gathered is that there is a strong cri-
tical note in their speeches. I do not
know what impression the Finance
Minister has.

Shri C. D. Deshmukh: The same.

Shri Punnoose: Not only in this
House but in the country at large
there is a strong note of criticism
about this Budget. What has it been
due to? I believe people have look-
ed into this Budget to see something
of the Plan. Some people have look-
ed into it to see whether there are
the beginnings of the socialistic pat-
tern of society. The Finance Minis-
ter wants us to look elsewhere for the
Plan.

Shri C. D. Deshmukh: Elsewhere
for the pattern and not the Plan.

Shri Punnoose: If the pattern is ,
something real, something concrete, it
should be there in the Budget, the .
Budget being the instrument to im-
plement the Plan itself. People would ,
naturally leok into it to see the begin- ,
nings of that . implementation. No- ,
body expects the whole Plan to be
there in the Budget. We have to exa- .
mine what steps have been taken to .
implement the Plan. I am. prepared
to copgede. that there are mapy bri- ,
ght.gpatsqin the Budget.. I am pre=,
pared to say thet the Fimance Minie-
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ter is not guilty of minor mistakes.
His mistakes are major, more funda-
mental. I would like ‘to point out
some of them as I see them.

2 PM.

While examining the Budget, 1
would like to see how the revenues
are derived, from which sections of
the people they have been derived,
what is the effect of these various
taxes on the various classes and how
these funds are being distributed, and
what is the net result of it. I believe
we have to look at the Budget from
that standpoint. In a country like
India where the purchasing capacity
or purchasing power of the people is
very low, I believe, we have to be
definite about certain things. I do
not know how far the Finance Minis-
ter will agree with me, but I believe
that the revenue that can be derived
from the people by way of taxation,
direct or indirect, has very serijous
limitations. In a country like India
where the purchasing power is so low
that the majority of the people have
to spend nearly 70 per cent. of
their income on food and clothing
alone, I believe the revenue that can
be collected from the people in the
way of taxation, etc., can be only
small; any way, it cannot answer
the very big national requirements.
There are working class sections
where the percentage of income that
has to be spent on food and clothing
is much higher than 70 per cent.
Naturally, in a country like India, we
have to explore other sources. What
would be the other sources? I believe
that the Government of India should
be able to

thened. I do: understand that the
Finance Minister is claiming that he

is trying to own and have a control--

ling interest of strategic industries.
I do not oppose that. I want the
Government of ‘thdia to come in’ such
a way ‘as to make revenue collections.”
It should be a sonurce of revenue for
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picture of industry and trade in a.
more effective way. The ‘State sec-
tor ‘has to be broadened and streng-.
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the Government because the require-
menws of nation-building demand it.
Thus, money can be raised without
imposing additional burdens on the
people. For example, we have got
our railways. Whatever criticism
there might be, they are a source of.
revenue as well as a source of ser-.
vice to the people. I can point out
other things. For example, take our
big plantations. We do not take over
the plantations simply to oust the
owner, whether Indian or foreign.
By taking over certain plantations,
we can develop them. If Govern-
ment take over the rubber planta-
tions, then by re-planting it with
better plants, the yield of rubber can
be trebled in 7 or 8 years or at the
most 10 years.

Shri C. D. Deshmukh:
tion?

Compensa-.

Shri Punnoose: I am coming to
that. The Finance Minister is more
worried about compensation than any-
thing else. The Prime Minister was tel~
ling the other day that we are not
against compensation and we will not
get away like that. We will have to
pay compensation when we take over
anything. There are several ways of
dealing with that question and the
Finance Minister is clever enough to
do it. It must be done in a way
which is profitable to the country.
You can have consultations with the.
other Governments; you can nego-
tiate with the parties concerned and:
you can make settlements in such a;
way that it is profitable to our peo-
ple and to our country. I do not
want expropriation now and here.
What I ‘want is that the Government:
should take 'over ' certain industries:
with a view to increase the revenue:
of the Government. In ' the ' same:
way there is trade, both internal and
foreign. FEspecially, ' the: foreigm
trade is a very profitahle proposition
for the Government. These are highly
advantageous ‘to ' the . people:* Take,
for' exainple tea or - -jute: or- pepper.
Our tea has got a market, but oup
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tea market is not in Calcutta but in
London. Suppose the Government is
able to take it over, it would mean
.that we would get the best prices for
-our tea. The Finance Minister knows
much Bbetter than anybody the
manoeuvrings that go on today bet-
ween companies here and the sister
companies there and how the Indian
goods do not get their price. For
..example, there is pepper. If the
~Government can invest a few crores
of rupees, it is not only a profitable
proposition for the Government, but
it can also do infinite good to the
- peasant, because there is a market for
India’s black pepper. Individual
merchants and companies buy our
_stuff at the lowest price possible and
put our peasant to all sorts of diffi-
.culties and India is deprived of her
~vast revenue.

There is another benefit in taking
.over the foreign trade. We can deal
with all sorts of economy. The con-
vulsions and depressions that take
- place in the economic situation or in
the economy of various countries
need not affect our trade as much as
they do today. Also we can deal with
countries with a planned economy.
"With individual merchants, or compa-
“nies, whose only outlook is short-term
+profit, it may not be possible. I see
.in the papers that as much as Rs.
125 crores can be made by Govern-
~ment in this way, not in one, two or
-three years, but if § long-range poli-
cy is adopted, we can derive larger

~profits.
Then, there is deficit financing.

“Nobody finds faults with Government
+for this, but deficit financing must be

~there must be steps taken to mop up

the additional purchasing power that
:utth down at certain peints.

ghri C. D. Deshmukh: Immediatety?

Shri Pahnosse: In the way of excess
+piofits tax, & must be done. For the
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last four years the Finance Minister
has been coming with his Budget
proposals to tax the ordinary people.
Though 1954 was a year of unprece-
dented profit and also boom in the
stock exchange, the excess profits tax
has not been proposed still. On the
other hand, a rebate has been given.
Lastly, for want of time, let me
only say this. No plan in India can
succeed if it is dependent only on
financial resources. You have to de-
pend on human resources and for
that, there are a hundred and one
ways which I think we can discuss
and accept. The Finance Minister is
depending only on financial resources
and he is a sinner, an unrepentant
sinner, as he holds fast to this and
will not move.

Mr. Chairman: Before I allow Shri
Jhunjhunwala to begin his speech, let
me request him to flnish it within 12
minutes, which is the time that I have
allowed for the last three or four
speakers.

Shri Jhunjhunwals (Bhagalpur
Central): Though I am at a disad-
vantage because of the remark of the
Speaker that we should not repeat
the points, which other have made
out I have one advantage that I was
in a position to hear all the Parties—
the Socialists, the Communists, the
Independents, the Industrialists and
the Ram Rajya Parishad—and now
I know what they had to say on this
Budget. After hearing all of them, I
have no hesitation in saying that in
the ultimate analysis of things they
want the same thing what we want
and I congratulate our Finance Minis-
ter for he is consistently, non-violen-
tly and democraticully ‘moving in the
sathe direction, so far as the results
is conderned, as wull other Parties
want,

‘Shrl T. N, Siagh (Banaras Distt—
East): How do you say ‘non-violent’?
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Shri Jhunjhunwala: He is non-vio-
lent.

Even our industriaiist friends say
that they are prepared to follow the
Government. Sir Hom:i Mody said— and
he gave an offer at the last meeting
of the Federation of Indian Chambers
of Commerce and Industry—that they
are prepared to go along with the Gov-
ernment, but the Government should
see that they are not carried in an am-
bulance. So far as I am able to un-
derstand the Government, our Finance
Minister and our Prime Minister, I can
say that in case the industrialists de-
cide to co-operate with the Government
by changing their background, they
should not simply accept what the Fin-
ance Minister and the Prime Minister
say and do what they are required to
do as a matter of compulsion; but
they should understand, realise and
cheerfully accept that it is in the in-
terest of the country as well as in their
larger interest to do so. If with that
background, they proceed, and also
with the determination, that they must
themselves decide that they will no
longer resort to any anti-social acti-
vities, and expose those amongst them
who will, then they need have no fear
of being carried in an ambulance but
that they would be carried in a
Viman. With these words, I have to
congratulate again the Finance Minis-
ter.

The Finance Minister goes on doing
his job unperturbed, without caring for
the sloganistic eriticisms. But then he
keeps his mind open and listens to
whatever constructive criticism any-
body makes, On one point, he does
not keep an open mind and I shall touch
upon that point at the end of my

speech.

As I have said earlier, I do not want

hon.
bers have said 1 shall simply point
out and express my agreement with
those points which had been pointed
sut by the other Members and say that
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those things should be taken into
consideration. Shri Asoka Mehta re-
ferred to the employment question and
said that the housing problem s an
important problem and if a housing
scheme is taken in hand which can be
done without much organisational di-
fiiculty and there 1s not much techni-
cality involved in it then some em-
ployment can be given on that score.
My hon. friend Dr. Krishnaswami had
pointed out that if the Finance Minis-
ter wants to develop industries, it is
not only the development rebate that
will help, but that, so far as ¢he in-
come from Rs. 20,000 to Rs. 40,000 is
concerned, Government should show
some concession regarding the super-
tax, so that those people can have
some saving and invest the savings in
industries and similar enterprises. The
other point which Dr. Krishnaswami
has pointed out was that there should
not be an apparent discrimination.
When a government servant goes to
the Irwin Hospital, he can get all
treatment free, while if anybody else
has to go there, he has to pay Rs. 40
per day.

Shri Dhulekar (Jhansi Distt.—
South): Including Members of Parlia-
ment.

Shri Jhunjhunwala: I don't know
that. I have simply touched the points.
I do not want to elaborate them.

The other thing which strikes me is
the disparity regarding excise duty on
cotton-textile, as it affects, and falls
inequitably on the poor and the rich.
In this connection I would suggest that
it should be an ad valorem duty so
that the rich man and the poor man
alike may have to pay equitably.

Then there is the question of wool-
len fabrics. A ten per cent. duty has
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[Shri Jhunjhunwala.]

The last point which I said I would
touch at the end is this: the Finance
Minister has no open mind.

Shri C. D. Deshmukh:
ears.

Shri Jhunjhunwala: For my point
neither. He sticks to his own methods
and says that by ‘this’ he will be able
to slove the unemployment problem.
Though when he finds that even after
trial of eight years, he has not only been
not able to solve the problem but it
is going the other way as though
there has been greater flow of physcial
goods in the market, there has been
no simultaneous flow of purchasing
power among the people. Why is it
so? He sticks to his method of large
scale production. I want to lay stress
on this point for the consideration of
the Finance Minister, and I would re-
quest him to think over it. It is not
because of any ism that I am putting
forward my point of view. Idonot
follow any ism. Though the Finance
Minister and Prime Minister always
say that they are against any ism, I
feel, Sir—I may be wrong—that they
have become slaves to isms and. what
is that ism? That is ‘Moneyism’.
This keeps his mind closed to other
method. That is why they will export
anything for earning dollar, even the
skin of good calves, good cattle and
good cows and young cows at the risk
and sacrifice of so much employment
in the country. What for? For earn-
ing dollars. They will not take to Prohi-
bition as this will touch their pocket.
They have taken to this pattern of
economy, this economic set-up. This
is entirely a western economic set-up.
Within such a limited time of 12
minutes which is almost over, I cannot
elaborate it in my own way. I shall

And open

refer: to Acharya., Kripla’ni's'
speech,’ From ' what I ' have’
understood the word ‘Independence’

had a'differént meaning ‘béfote ' 1920°
and after 1920. Before '1920, it was!
vaguely concelved that by ‘Indépen-!
dence’ we meant only to:take up power'
to have a charige in the personnel - of’
those who were sitting on the Treasuty
Benches. But in 1920 and after 1920,
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after a thorough study by going into
the villages and preaching—the prea-
chings which we heard from the Father
of the Nation—we learnt that Gandhiji
did not mean a change in the person-
nel on the Treasury Benches but a
change in the background of those’
who would be sitting on the Treasury
Benches, That background was to see
that the masses of the people not only
had bread and butter and cloth but
that they had all round improvement.
That is possible only when they have
economic Independence. Now itis the
western philosophy that they want to
develop. But life cannot be divided
and developed into different compart-
ments separately. If you develop only
one compartment of life that is material
compartment, if you just only care for
bread, butter and clothing, and lose
sight of moral, social and other deve-
lopments, that is no development.
That cannot bring about the peaceful
co-existence which we have been think-
ing of. It is by the simultaneous de-
velopment of all compartments of life
as a whole that we shall be able to
bring about peaceful co-existence in
the country. The independence that
we conceived of was not only for
India, but for giving a message to the
world of non-violence, fearlessness and
peaceful co-existence. We are proud
that we have been able to give this
message to the world and the world
also recognises it. But in order that
we can keep up to it, in the words of
our Prime Minister, the backbone of
our masses, the backone of our people,
must be strong enough, morally,
materially, socially and spiritually, to
keep to it and show to the world at.
large that it is only by these methods’
that there could be peaceful co-exis
tence.

Shri M.S. Gumpaduwamy (Mysore):
Within thé’ short time at ' my " disposal,
I 'will riot be able” to make all " "my
points, “but T will® try, as” faf as pos-
sible to lay stress on a few’ 1mp< rtant’
points ‘which I’ want’ to 'i'alse on “this
oceasion. ' This Budget” Is  fhé *Hnaf
Budget of the Five Year Plan and we



are in the last lap of the Five Year
Plan period. It is, therefore, very
necessary to take the whole picture of
the Five Year Plan and assess its
.achievements.

What are the achievements of fhe
Five Year Plan? What are the achieve-
ments of the economic policy of the
~Government? The achievements may
be enumerated in a few phrases: price
depression, unemployment, under-em-
ployment, dislocation of small scale
industries and low purchasing power
-of the masses. These are the achieve-
ments of Government’'s economic
-policy; these are the fruits of the Five
"Year Plan ; these are the results of the
~economic development of the last five
years.

The Finance Minister gloated over
the fact that there has been over-ful-
filment of the target in certain sectors
+of our economy. True: there is over-
fulfilment of the target in certain sectors
«0f our economy. There. is marked
increase in production, but at the same
.time, Sir, may I point out that this
marked increase in food production has
.Jed to accumulation of stocks and a
precipitous fall in food prices and the
prices of other agricultural commodi-
ties? Then again, this increase in food
.production this year was not due to
the Five Year Plan or the special
-efforts of the Finister Minister. He
must bear in mind that this was mostly
due to the favourable seasonal factors
-and also because of the low purchas-
ing power of the people that they are
not able to purchase the food grains
even at reasonable prices. Now., what
has happened? Government have not
“taken steps to fix either the ceiling
or the floor price of the agricultural
commodities. My hon. friend Mr.
Asoka Mehta yesterday pointed out
that the support that is being given
now by Government is a notional sup-
port: the price policy that has been
announced in regard to certain com-
‘modities is not real support and Gov-
‘ernment is lagging in planning price
.control, Sir, Government should take
more permanent measures if they
-want to stabilise prices at a reason-
-able level, if they want to see that our
@conomy is not jeopardised. I would

suggest that, as far as possible, Gov-
ernment should try to fix up the celling
price and the floor price of all the im-
portant commodities. In the mean-
while, they may also think of the pos-
sibility of having physical control of
certain commodities. The Taxation
Enquiry Commission has pointed out
that there are certain important com-
modities which should be taken over
for trading purposes by Government
and it is high time that Government
stepped in to regulate the movements
and prices of certain commodities.

Next I come to the problem of un-
employment. A lot of things have
been said about unemployment.
In this connection 1 have
only to point out that if Government
makes up its mind. if it is very serfous,
it should invite all the people who are
on the pavements, beggars, vagabonds,
thieves and so many people who are
going about without employment, with-
out work, and promise them food and
shelter free, if they are prepared to
work. Why can’t they build up a land
army? Why can’t they build up a
body for the purpose of working in
certain community project areas or
river valley schemes? Sir, we have
been told that there has been accumu-
lation of rice stocks. Why can't this
rice stock be used for this purpose?
If you guarantee free food and shelter
people in thousands and millions are
prepared to work freely without ex-
pecting any return. Only assure this
and then you will be able to fulfil
your Five Year Plan target. So long
as people suffer, so long as they are
turned out from their employment,
your Five Year Plans have no mean-
ing.

Today instead of increase in em-
ployment, we have been hearing of
retrenchment; we have been told that
the number of unemployment has been
fast increasing. Yesterday, my hon.
friend Mr. Asoka Mehta, pointed out
that there is a steep fall in employment
figures. This should have caused seri-
ous concern to Government, But
unfortunately the Government js very
complacent in this matter.

Sir lastly,......
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Mr. Chairman: The hon. Member can
go on till 2-33.

Shri M. 8. Gurupadaswamy: Sir, the
Government has in this Budget tried
to mislead the people in so many res-
pects. I shall substantiate my state-
ment by giving one or two instances.
This Budget is nothing but a camou-
flage. It is only a shuttle-cock Budget
It does not carry the country any
farther, Take the per capitq income in
the country. What is the level that
we have achieved after two decades
of economic development, at the end of
the first Five Year Plan? The per
capita income in 1929-30 was Rs. 200;
in 1951 it was Rs. 264 2. Now it has
not increased. What is the per capita
increase in income? It has not been
made clear to us. Is there any change
in the sector of economy after so
much of development? Has there been
any effect on the structure of economy
as a result of these various policies
of development? Nothing has been
done. The structure of economy is
there as it was; it is in a static condi-
tion. It has not changed. I may
quote a few figures to show that there
is no appreciable alteration in the
structure of our economy. In 1929-30,
the people who were depending upon
agriculture were about 712 per cent.
Now, the people who are depending
upon agriculture is 73 per cent. People
uepending upon industry were 163
per cent in 1930. Now, it has been
reduced to 13 per cent. It is really
amazing how the Finance Minister can
claim to justify his stand that we are
progressing? What is the progress?
The progress should be measured in
terms of net gains in physical things to
the people. What is the effect of these
policies on the wage level? What is the
effect of all these developmént plans
on the standard of living of the people?
Nothing. When we talk in absolute
terms, the wage level of the factnry
labour is not altered. If you compare
the figures of the present day with the
figures in 1929-30, which was a period
of depression, there is no alteration.
In spite of the Five Year Plan, what
is it that we have achieved? In spite
of the 20 years of development, what
js it that we have achieved? I must
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say that this budget is very gloomy
budget. We have achieved nothing in
spite of the fact that we have been
spending two  thousand crores of
rupees. It is very unfortunate. I ex-
pected that the Minister would bring.
forward more concrete proposals. I
may state this for his consideration.
We have been telling here that the
most significant factor which has been
responsible for the fluctuation in prices
is the speculative element, and that
it is due to the operation of middle-
men. What has the Government done
so far to control the profit margins of
these people? Has he able to fix
the profit margins of the wholesalers
and retailers?” He could have done
that. It would not have been impos-
sible. Even today, if you want to mop
up the extra profits and keep the prices
of essential commodities at a reason-
able level, you have to fix the profit
margins both of the wholesalers and
retailers and also undertaken co-opera-
tive marketing as far as possible and
also state trading in certain goods. Un-
fortunately, Government has not done
that. I say therefore that this budget
is only a camouflage. We cannot ex-
pect this boom in food and in certain
other commaodities to continue for ever.
They are not due to special efforts by
the Government. Unfortunately, the-
government machinery and the people
who are working in the Planning Com-
mission take credit for everything, that
is good, though the reasons are
different.

I may end by saying that the Finance
Minister should import more socialistic:
conceptions into his economy. Socia-
list forces should be let loose into his
economy. Unless that js done, there is
no hope and mere talk of socialistic
pattern without meaning and without-
working for it would be useless and
this socialistic pattern cannot keep the
people in hope for a long time. They
want concrete results and concrete pro-
posals to come from the Government.
Unless the whole budget is based on a-
socialistic pattern, unless the classes
in our soclety are re@uced, to a mini--
mum, unless class tension is reduced,
there is no hope. We want a society
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of equals. We want a republic of
equals. We do not want a society of
unequals. Government should take
steps to bring thils society of equals by
reducing the disparity of income and
disparity in the distribution of wealth.
I appeal to him that he must radically
change his opinion about his policy.
Let him not think that the approach
that he has so far made has worked.
It has not worked. He must take into
consideration the opinions that we have
expressed on this side and adjust his
policy accordingly

COMMITTEE ON PRIVATE MEM.-
BERS' BILLS AND RESOLUTIONS

TWENTY-THIRD REIPORT

Shri Altekar: (North Satara): 1 beg
to move:

“That this House agrees with
the Twenty-third Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 16th March, 1955.”

This report is In connection with the
classification of two Bills and that clas-
sification is given in Appendix I. The
allotment of time for certain other
Bills that would come up in due course,
Is stated in Appendix IIL

I commend the report for the ac-
ceptance of the House.

Mr. Chairman: The question is:

“That this House agrees with the
Twenty-third Report of the Com=
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 16th March, 1953.”

The Motion was adopted.

INDIAN TRADE UNIONS
(AMENDMENT) BILL

(Insertion of mew section 154)

Mr. Chairman: The House will now
resume further discussion of the
motion for consideration of the Indian
Trade Unions (Amendment) Bili mov-
ed by Shri Nambiar.

18 MARCH 1955

(Amendment) Bill 2502

Out of the total time of 2} houra
allotted for the discussion of this Biil,
35 minutes were taken up on 4th
March, 1955, The balance of time left
for its further discussion is 1 hour and
35 minutes. The Mover and one Mem-
ber have already spoken and concluded
their speeches. Shri T. B. Vitial Rao
had not concluded his speech on 4th
March 1955, when the House adjourned
for the day. Shri T. B. Vittal Rao will
now continue his speech.

Shri T. B. Vitta] Rao: (Khammam):
Last time, I was referring to the for-
mation of the Central {rade union
organisation. I would not have referred
to it but for the fact that Shri Ven-
kataraman referred to it. Now, 1
would take up this question of recog-
nition of the unions. There have been:
many strikes in the past and there will
be many strikes in the future also. In
1950 I remember the textile workers
of Bombav, numbering about 240,000
were on strike. Their only demanc was-
that their union should be recognijsed.
The Government had recognised an-
other union. I am not telling whether
it is the LN.T.U.C. or the H.M.S: or
any other union. I am saying that the
58 day-old historic strike in 1950 was
on that question of recognition. Nearly
85 or 90 per cent of the workers were
involved in that strike. A thousand
workers were arrested, firing was
resorted to and 12 were shot dead. But,.
yet, even though the representative
character of that organisation was
proved beyond doubt, recognition was
not granted.

I come now to another union under
the railways. The National Federation:
of Indjan Railwaymen is recognised by
*he Government and the Railway
Joard. No other union can be recog-
nised unless and until it is affiliated
to the National Federation of the
Indian Railwaymen. It is very good
that we should have only one union
and we should strive for that end of
one industry—one union’. Inthe pre-
sent context when the workers are
organised in different trade unions
with different ideologies, you say that
unless you affiliate yourself to the
National Federation of Railwaymen,
you cannot get recognition.





